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posal to open a new Railway Division in 
Western Orissa ; 

(b) if so, whether the above proposal 
.s expected to be implemented in 1983-84 
lfinancial ) ear ; and 

(c) if not, when that proposal is expec-

ted to be implemented? 

THE MINISTER OF RAIL WAYS 
(SHRI A.B.A. GHANI KHAN CHAU-
DHURI): (a) to (c) There is no such 
proposal under consideration of the Govern-
ment. However, the entire question of 
reorganisation of railways, creation of 
division/zones,] presently under considera-
tion of a High Powered Committee known 
as the Railway Reforms Committee. The 
report of the Committee on this matter is 

still awaited. 

Regularisation of Casual Vlbour 

1955. SHRI NARAYAN CHOUBEY: 

SHRI BASUDEB ACHARIA : 

SHRI MANI RAM BAGRI: 

SHRI RAM KINKAR : 

Will the Minister of RAILWAYS be 
plea ed to state : 

(a) whether the Government have a 
plan for decasualisation of casual labour in 

the Railway ; 

(b) how many casual labour are there 
in Indian Railway as on 31 March, 1983 ; 

(c) how many of them are working 
more than 10 years continously ; and 

(d) how many casual labour have been 
regularised in the year 1980-81, 1981-82 and 
1982-83 ? 

THE MINISNER OF RAILWAYS 
(SHRI A.B.A. GHANI KHAN CHAU-
DHURI): (a) Yes. 

(b) and (c) Information as on 31.3.83 
is being collected and will be laid on the 
Table of the Sabba. 

(d) 1980-81 

1981-82 

?82·8 

15,153 

23,519 

2044Q 

Restoration of Passport 

1956. SHRI CHHOTEY SINGH 
YADAV: 

SHRI TRILOK CHAND : 

Will the Minister of EXTERNAL 
AFF AIRS be plea ed to state: 

(a) whether it is a fact that the self. 
styled Khalistan President Dr. Jagjit Singh 
Chouhan has recently requested the Govern· 
ment for the restoration of his passport and 
Indian citizenship status; and 

(b) if so, what is the reaction of the 
Government with regard thereto ? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRl P.V. NARASIMHA 
RAO): (a) No application for a travel 
document by Dr. Chauhan has so far COme 
to Government's notice. He continues 
to be a citizen of India at the present time. 

(b) Does not arise. 
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